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LOK SABHA
Wednesday, December 13, 1967/ Agrahayana
22, 1889 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
Visit BY FOREIGN PRO-CHINESE LEADERS
T0 CALCUTTA
*631. SHRI HEM BARUA : Will the
Minister of HOME AFFAIRS be pleased

to state :

(a) whether it is a fact that sometime
back three top extremist pro-Chinese com-
munist leaders of Burma, Nepal and Ceylon
along with an official of the Chinese Em-
bassy, visited Calcutta and held a secret
meeting with their ideological confrers in
West Bengal ;

(b) if so, the broad outline of this meeting ;

(c) whether Government have becen able
to establish the identity of the Indians
participating in the above meeting ; and
(d) if so, their names ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) Go-
vernment have no such information.

(b) to (d). Do not arise.

SHRI HEM BARUA : In view of the
fact that the Chinese Embassy in New
Delhi, aided by the Peking Radio Broad-
casts, has become a hot-bed of propaganda
against India and its activities amount to
subversion of Indian democracy and Indian
sovereignty, may I know whether (a)
Government propose to disrupt the diplo-
matic relations with China and (b) govern-
ment propose to restrict the movement of
the Chinese diplomatic personnel all over the
country ?

SHRI VIDYA CHARAN SHUKILA :
As far as breaking up of diplomatic rela-
tions is concerned, the position has been
made clear by the government several
times in this hon. House. As far as the
question of placing restrictions on Chinese
diplomats is concerned, the hon. House
knows that recently, in September 1967,

some restrictions have been placed on the
Chinese Embassy here. The first restriction
is regarding invitations which are issued
by the Chinese Embassy and its personnel
to persons other than the diplomats accre-
dited to the Government of India. The
second restriction that has been imposed is
regarding invitations sent to various invitees
of India ; the list of invitees has to be cleared
in advance. The third restriction is about
non-China based employees of the Chinese
Embassy. All these restrictions have been
placed on them.

SHRI HEM BARUA : Before I ask
the second question may I submit that
about disruption of diplomatic relations
with China the only argument that we have
given on the floor of the House was that
our diplomatic mission in Peking serves
as a window. But we must not forget
the fact that the diplomatic mission that
China has in India serves as a gateway
for China for infiltration of all sorts of
ideas. Now, coming to the second ques-
tion, is it not a fact that before the so-
called revolution in Naxalbari took a
bloody turn, the Third Secretary of the
Chinese Embassy in India visited Siliguri
and met Shri Kanu Sanyal, one of the extre-
mist leaders of the so-called Naxalbari
revolution ? 1Is it also not a fact that the
First Secretary of the Chinese {Embassy in
Nepal came down to the Indo-Nepal frontier
and stayed there for three days in order to
give inspiration to the Naxalbari revolu-
tion ? What have you done in connection
with all these things ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): The hon.
Member’s question consists of two parts.
1 would answer the latter part first. It is
not true that the Chinese Embassy First
Secretary and the Third Secretary went to
Siliguri or Nepal border.

SHRI HEM BARUA : Sir, he has not
understood my question.
MR. SPEAKER: He has not even

opened his mouth and the hon. Member
saysthat he hasnot understood the question,
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SHRI HEM BARUA : He has opened
his mouth in the wrong way.

SHRI Y. B. CHAVAN : Whenever we
open our mouth and say something which
does not suit them they say that we open
our mouth in the wrong way. Now,
let me answer his question. The First
Secretary and the Third Secretary of the
Chinese Embassy went to Calcutta in the
month of May, about which I had given
information on the floor of the House when
we were debating the Demands of the Home
Ministry. Itis true that at that time they
did contact some workers and some leaders
of the Communist Party (Marxists). That is
confirmed information. About the ques-
tion on any other movements in the border
areas, it is not true according to our infor-
mation. He said that the Chinese mission
here is proving to be a gateway for ideas. [
think that is true for the whole world, and
the ideas will have to be fought on the level
of ideas.

MR. SPEAKER : Shri Panigrahi.

SHRI HEM BARUA : Sir, may I
submit that he has misunderstood my ques-
tion, especially the second part ?

MR. SPEAKER : I have called Shri
Panigrahi.

SHRI CHINTAMANI PANIGRAHI :
Does the Government propose to thrive
merely on anti-Chinese sentiments as the
hon. Member has just now suggested and
as China is always thriving on anti-Indian
sentiments ?

SHRI Y. B. CHAVAN : I do not think
we have at any time, even during the hosti-
lities with the Chinese, taken any anti-
Chinese people attitude as such.

SHRI S. K. TAPURIAH : This Govern-
ment is to be charged for treating the ex-
tremist anti-nationalists with gloved hands.
The extremists have been using the time
that they are allowing to build up a strong
underground set-up for an arme drevolution;
they already have a cadre of 15,000 people.
As the hon. Minister also knows, recently
pamphlets were seized giving details and
technical know-how if I may use the word,
of how to blow up bridges and trains.
In view of all these anti-nationalist activities
being carried on specially in West-Bengal
we know the relations and the contact cer-
tain political parties have with these ex-
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tremists—may I know from the Minister
whether the Government will ban the CPI
(Marxist) ?

SHRI Y. B. CHAVAN : Let me answer
the question in a very straight way. There
are no proposals at present for banning the
Communist Party.

oft oy T Filg ol N &R
1 FE S g ?

SHRI Y. B. CHAVAN : But certainly
the emergence of an extreme left in the Left
Party itself since Naxalbari is a significant
factor of which we have taken a serious
note,

SHRI SWELL : This demand for se-
vering diplomatic relationship with one
country or another has been off and on made
in this House ; in this case it is the ques-
tion of China. May I know from the Go-
vernment whether they have any criteria
by which diplomatic relationship with a
country should be cut off ?

SHRI Y. B. CHAVAN : 1 think, there
are certainly some standards and those
standards arc formulated, examined and
implemented by the External Affairs Minis-
try. If you want further information on
this subject, better address a question to
that ministry. :

SHRI D. C. SHARMA : The Chinesc
Embassy is working in close collaboration
with the Pakistan High Commission in
Delhi and therc are too many frequent
goings-on and comings-back between the
two diplomatic missions. May 1 know if
the Government has any idea of what plots
are being hatched by the Chinese and the
Pakistan High Commissioner so far as the
disruption of Indian unity and Indian life
is concerncd ?

SHRI Y. B. CHAVAN : 1 think, it will
be very difficult for me to answer any ques-
tion about diplomatic missions of foreign
countries ; but I can only say that as far as
this ministry is concerned. .(Interruption)

SHRI HEM BARUA: You should
know. Although Shri Morarji Desai is
the Deputy Prime Minister of India, you
are known to be the second man in the
Cabinet,
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MR. SPEAKER : Please allow others
also to ask a question and get the answer.

SHRI Y. B. CHAVAN : I know what I
am and you know what I am. It is not
that we are discussing in the present ques-
tion. I was only saying that as far as the
responsibility and the functions of this
Ministry are concerncd, we are very wide
awake as to what is likely to happen and

what will happen about the national security .

ft vy fawd : wemw wRET, 90
oF -y g a1 fF g
aéf (wfeee) w1 gfady st
¥ gw 2 aradi | WA wEmw e A
ST o1 I 7 A v O ¥ o 0w
w1 oo #< faar o § e #) A
A T Fgr war & 9 v forx e
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SHRI Y. B. CHAVAN : I do not think
I can go into details of this. Certainly,
as this is a developing situation, we have to
watch things very carefully. I cannot give
out the dectails or the names. As I said,
even the emergence of the extreme left in
the Communist Party (M) itself is a de-

veloping thing. Possibly, the hon. Member
can have a little talk with the other side.

oft wy forerd : 7, F SR STEETh
T g
SHR1 JYOTIRMOY BASU :
welcome.

SHRI Y. B. CHAVAN : I am glad he is
welcoming that discussion. 1 can certainly
converse with you as long as I can. My
only point is that even the emergence of the
extreme left in the Communist Party (M)
itself is a developing thing. We do not
know exactly who is half-way there or half-
way this side. This will have to be care-

He is
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fully watched. I do not want to disclose
any details at this stage.

oft 7y formd: W W AW A
woER g @ 2w T e
0 ¥ & @A a aar ffad fe wg-
freafmed e s @ damiar
FrwaTd g9 § ¥ {1

SHRI Y. B. CHAVAN : Certainly,
I may tell him that when those Secretaries
went there, it is clear that distinction between
the Naxalbari group and the other group
was yet indistinct. That is why I have
made a general statement that they met the
members of the Communist Party (M).

oft Ay fomd: AT mo @ AT
o & &

SHRI R. BARUA : The hon. Minister
has said that the emergence of the extreme
left group is a new development and yet
it is very difficult to distinguish from the
other. May I know, although we are hearing
so much against the Communist Party (M)
to be banned, how many other parties are
yet keeping company with the Communist
(Marxist) Party on the one hand and, on
the other hand, telling on the floor of the
House that there should be cessation of
connections with the Communist (Marxist)
Party ?

MR. SPEAKER :
Shastri.

AN. HON. MEMBER : Let the Home
Minister reply to that question.

SHRI Y. B. CHAVAN : His question
was an answer in itself. That is why I did
not answer.

ft sreTefic wrelt . R Ty faor
g = s et & forw o A i
Y, 3§ ' gfec & @R gu(ww v &
s foram § fie i Wik 9@ & adw
faReft damel #1 3@ @w & <) &
wrr wrgaT § fe oo R & e
¥ TY €@ WO H7 9o oy § fw g 9
g AR T T A9 W7 G .
™ T ¥ A T § fie ag dww
T AR A R A, T

Shri Prakash Vir
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# T & &7 oy wzamst w7 o qar
s y?

SHRI Y. B. CHAVAN : I can only tell
him..

SHRI S. M. BANERJEE :
point of order.

MR. SPEAKER : No point of order
during the Question Hour. Will you kindly
sit down ?

SHRI S. M. BANERJEE :
sion on this. Kindly hear me.

MR. SPEAKER : Once I hear you, I
will have to hear so many other people.
You can put a question but no point of
order.

SHRI S. M. BANERJEE: I am not
putting a question. Mr. Parkash Vir
Shastri has mentioned a particular letter
... .(Interruption)

MR. SPEAKER : I have not allowed
him ; he is having his own way. Every
Member has the right to put a question.
His question may not be to your liking.
How can I help it ?

SHRI S. M. BANERJEE: Suppose
a question is put on the basis of informa-
tion which is proved to be wrong..

I rise on a

A submis-

MR. SPEAKER : I am not interested in
that. Anybody may put a question and
some others may object to that. After
all, it is not as though all true things arc
being spoken—the type of allegations and all
these kinds of things that are being said here.

SHRI S. M. BANERIJEE : You may
give mc a chance to put a question.
MR. SPEAKER : Let me see.

SHRI Y. B. CHAVAN: The hon.
Member has raised a very pertinent ques-
tion. But I can only tell him that I have
no confirmed information on that. At the
same time, I have not left out the possibility
or the feasibility of this happening.

sft ¥ viwe vt w7 TR B
aw ¢ fr sewd § Sww s
qdf A ®r oF A ardf ang g g,
fraiqgd dR Rageam P fe
oA R & I aET W qwe
T GO TR T 3 dew A gy
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¥ w0 w1 @ & wogd WX Fearal A
formal & fodl & g & e wfa-
A T FG? | oAER N A
2 fF furer, ant iR e & wefre
sfafafedt #t N qursfar @
FaFd 7 gE Y 39 F 97y @ v W

grgAta guT o7 A1 99 & A%

SHRI Y. B. CHAVAN: The very
basis of the question is that this meeting of
the three countries took place in Calcutta,
and we have negatived the information
about this.

SHRI S. M. BANERJEE: 1 would
like to put a supplementary question.

MR. SPEAKER : Yes.

SHRI S. M. BANERJEE : The letter
of Shri Ajoy Mukherjee was quoted many
times in this House. The other day also, in
your absence, I pointed out to the Deputy-
Speaker that recently Mr. Ajoy Mukherjee
has issued a statement saying that he wrote
the letter but that was never sent to the
Centre. I would like to know from the
hon. Home Minister whether it is a fact
that Mr. Mukhcrjee’s letter, which is being
quoted several times in this House, and also
by the Minister while answering questions,
was drafted but was never sent to the Centre
and only a copy was obtained by some
Congressman, 1 think Mr. Tharun Kanti
Ghosh, who got it and published it.. .

AH. HON. MEMBER : On a point of
order.

SHRI S. M. BANERJEE :
order now.

MR. SPEAKER : He is putting a sup-
plementary question.

SHRI S. M. BANERJEE : My question
is whether it is a fact that Mr. Ajoy Mukh-
erjee’s letter which is being quoted by Mr.
Prakash Vir Shastri and by others in this
House was never sent to the Centre but only
a copy was fraudulently obtained and pub-
lished by Mr. Tharun Kanti Ghosh.

SHRI Y. B. CHAVAN : I will have to
check up whether I have received that ; I
cannot say anything offhand. But may
I ask a counter-question ? If at all any
contradiction on this point is to come, it
should come from Ajoy Babu himself..
(Interruptions) The point is not whether

No point
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the letter was actually despatched or not ;
the point is whether Ajo Babu genuinely
entertained those thoughts or not;
that is the most important point. It
is not a question of despatching or issue
or reccipt of any letter. The question is
whether  Ajoy Babu genuinely believed
those dangers or not. That is the main
thing.
MR. SPEAKER : Next Question,

SHRI JYOTIRMOY BASU :
a supplementary question to ask.

SHRI S. M. BANERJEE : I want your
ruling on this.

MR. SPEAKER :
sary. Next Question.

I have

No ruling is neces-

SHRI JYOTIRMOY BASU : A lot of
things were said against us. I would
like to ask a supplementary.

MR. SPEAKER : Mr. Ramamurti will
have the chance.

SHRI JYOTIRMOY BASU :
to ask a supplementary on this.

I want

HARTAL IN WEST BENGAL

%632, SHRIC.K.BHATTACHARYYA :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether his attention has been drawn
to a statement madc to newsmen by the
former Information Minister of West
Bengal Government that he would like the

State Government employees to join hartal
all over West Bengal on 24th August,

1967 ;

(b) whether the course suggested for the
Government employees by the West Bengal
Minister has the approval of Government,
particularly because it involved persons in
All-India Services ; and

(c) if so, the reaction of the Central
Government to such Government sponsored
hartals in States ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) According
to the information received from the Go-
vernment of West Bengal, while replying to
a Question by pressmen regarding the
hartal on 24th August, 1967, the former
Information Minister of West Bengal stated
that the State Government employees had
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been given full trade union rights and it
was for them to decide whether or not to
participate in the strike. He further said
that as a trade-unionist he would like
the proposed general strike to be hundred
per cent successful.

(b) No Sir. The Central Government
disapprove of the association of Govern-
ment servants with agitational activities
like hartals.

(c) A letter has been addressed to all
States Governments recently drawing atten-
tion to their Constitutional obligations in
the matter.

SHRI C. K. BHATTACHARYYA : May
I know from the hon. Minister whother
any member of the All India Services de-
puted to West Bengal Government did-
actually respond to this call of the then
Government of West Bengal to observe hartal
on the 24th August ?

SHRI Y. B. CHAVAN : My informa-
tion is, none. (Interruptions)

SHRI S. M. BANERJEE: He was
arrested by the Police. . (Interruptions)

MR. SPEAKER : Mr. Basu wanted a
supplementary, but he goes on shouting in
between. I will give him the chance to
ask a supplementary. But if he goes on
shouting, he may shout ; no permission is
given for that, If he wants to ask a sup-
plementary, he should wait_for his chance.
After this hon. Member, I will call him.

SHRI JYOTIRMOY BASU: In the
Times of India, there was a mischievous

article. You are not allowing us to say
anything.
MR. SPEAKER : I will call him. He

may wait for his chancc.

SHRI JYOTIRMOY BASU: The
last question was something different.

MR. SPEAKER : Mr. C. K. Bhatta-
charyya may put his second question.

SHRI C. K. BHATTACHARYYA : The
hon. Minister just now stated that he had
addressed a letter to all the State Govern-
ments, that the Central officials may not be
involved in such hartals, Have special
instructions been issued to the services them-
selves that they are not to join such hartals,
even if sponsored by the State Government
to which they are deputed ?





